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1 2 

11. Mabar.btll 3 

12. PmUab 

13. R.ajastban 

14. Tamil Nadu 

I'. Uttar Pradesh 2 

16, Delbi 

17. Andaman Nicobar 

Total : 9 

M.ItII ...... Pa.daet resenoin 

2159. SHIll PURNA CHANDR.A 
MALIK· Will lhe Miniaer of ENERGY 
be pleased tf) rtler to the reply liveD on 
10 Ma,_ 1988 to Un starred Que'tion No. 
11312 reprding acquisition of lind for 
MaitboG and Panchet Reservoir. in Bihar 
aDd Itate the detail oC recommendations 
01 tbe committee which "u appointed to 
Itud, the effectl of the remainioa reservoir 
laJaell witbin Maithon and Panchet reser-
voirs ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRI KALP-
NATB-RAj): The rccommeodtttioos of 
tbe Committeo .re still under consider-
ation of Government. 

2&60. SHRI R.. M. BHOVE : Wlll the 
MiDi.ter of PETR.OLEUM AMD NA TU. 
RAL GAS be pi_led to state: 

3 4 

3 

1 

2 

2 

1 

13 18 

(8) tbe recruitment policy of tbe 
Hindustan Petroleum Corporation Limited 
in respect of non-managerial staff'; 

(b) whetber thero is any provisioD ia 
tbe recruitment rules to recruit employe. 
in consultation witb certain recolniled 
associations; and 

(c) tbe quota filed for Scbeduled 
Caates and Scheduled Tribes? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NA TURAL GAS (SRRI BRAHMA 
Dun>: <a> AU recruitments are made 
throup Ibe Emp)oyment Excban8e. except 
when the Employment Exchange i •• ue. a 
non-availabIlity Certificate. In .ucb cu., 
besidcs advertisements, information i. 
also sont to all recolnised SC/ST Auo-
ciatlons, of tbe State/Union Territory 
whcre tbe vacancy exit ••• 

(b) No. Sir. 

(C) A statement Is aiven belo •. 
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State/Union Territory 
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